364 Information [RATYA SABHA] to the House

The House reassembled at iwo of the clock,
MR. DEPUTY CHAIRMAN in the Chair

STATEMENTS BY MINISTER CORRECTING ANSWERS TO QUESTIONS

MR. DEPUTY CHAIRMAN: Statements by Minister correcting answers to questions.
...{Interruptions)...
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(i)  Statement correcting the answer to Unstarred Question 2330 given in the
Rajya Sabha on the 7th August, 2018 regarding * PHCs transferred under PPP
model” ; and

iy Statement correcting the answer to Unstarred Question 419 given in the Rajya
Sabha on the 25th June, 2019 regarding ° Fund to Central Government Hospitals™ .

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Do you want to say something on this?
..(Interruptions)... The Minister is saying something on this issue. ... (Interruptions)...
The Minister of State for Parliamentary Affairs is just informing the House on this very
issue. ... (Interruptions)... Please. ...{Interruptions)... The Minister of State for Parliamentary
Affairs 1s saying something. ... (Interruptions)... He is informing the House.
..(Interruptions)... Please go back to your seats. ...(Interruptions)... i 38 € & ferg
8134 adjourn d¥ Y& ¥; only for thirty minutes.

The House then adjourned at two minutes past two of the clock.

The House reassembled al thiriy-two minules past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair:

INFORMATION TO THE HOUSE
Regarding cancellation of examination of Postal Department

THE MINISTER OF LAW AND JUSTIC, THE MINISTER OF COMMUNICATIONS
AND THE MINISTER OF GEETONES AND INFORMATION TECHNOLOGY
{SHRI RAVI SHANKAR PRASAD): Sir, certain 1ssues were raised in this House by hon.
Members, including my friends from Tamil Nadu. [ have examined the matter today itself
and it has now been decided to cancel the examination held on 14.07.2019
..(Interruptions)... The examination will now be held in all regional languages, as per

Notification dated 10.5.2019 of the Department concerning the examination, including



